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ComD liance ort reEardins Orisinal ADDlicationNo.

....... 15. AccordinglA, uhile directing expeditious compliance of
norms in managing the uaste for acknoluledged uiolations
fof long time and tuhich are seious, ue fLla the inteim
compensation o/ Rs. lO crores against the Cotporatiofl on
polluter palJs pinciple uhich mcLA be deposited Luith the
State PCB u)ithin one month but positiuelA before
31.03.2023, u)hich will be the personal responsibilitA of
Commissioner, Lucknout Municipal Corporation. The lnteim
compensotion Luill be oDer and aboue the compensation
assessed by the State PCB_ Tle amount may be utilized for
restaration of enuironmeit in cLccordance tuith the District
Enuironment Plan of tlp Di-strict associrtting the District
Magistrdte. If there is a fdilure in deposit, the Commissiotuer,
Lucknou MutLicipal Corporation uiLL not be entiUed. to drau)
salary after O 1. O1. 2 02 3.

16. Action tdken report uith stc.h].s of compliance and details of
lL,cLSte generated and processed as on 3O.O4.2023 be filedby 15.05.2023 by email at judiciat-ngt(@gou.in preferably in
the form of searchable PDF/ OCR Support pDF and not in the
form of Image PDF.......

That rvith most respectfully submitted that in pursuance of the
Hon'lrle NGT order dated 13.02.2023, the Compliance report is
as under :

1- It is submitted that in compliance of Hon,ble Tribunal order
dated 13.02.2023 the UPPCB sent a letter to the Municipal
Commissioner, Nagar Nigarn, Lucknow on 2S-O2-2O28 for
compliance of the Hon'ble NGT order dated 13.02.2023 and
directed to deposit Environmental Compensation to the
Board. The copy of the letter is attached herewith and
annexed as Annexute- 1

oA no. 5s4l2022 Priyaddshid C.1.oy D, resideq@ Welfae society V/ s Srate ot Utttr

L@

654/2022 and Review Applicatioo No. 15/2023
Privadarshirl Colony D. Residerce Welfare Society V/s
State of Uttar Pradesh & Ors.

Vide its order dated 13.02.2023 this Honble Tribullal in
Original Application No.654 I 2022, Priyadarshini Cotony D,

Residence Welfare Society V/s State of Uttar pradesh & Ors,

has passed the following directions:
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2- It is submitted that in compliance of the Board letter dated

25 O2-2O23, t}re Municipal Commissioner, Nagar Nigain,

Luckno$/ has informed vide its letter d/ 108/q03TT0/qOGTO.

/23 dated, 12 O5-2O23 that the operation of Transfer

Station situated at Priydarshini Colony D, Sitapur Road,

Lucknow has been stopped and the tralsfer station is being

used for parking of vehicles engaged in solid waste

management works. It has also been informed that in

complialce of Hon'ble NGT order dated 31-03-2023 passed

in review application no. 15/2O23 in OA No. 654 /2022

Priydarshini Colony D, Residence Welfare Society Vs State

of U-P. & ors. Municipal Commissioner (LMC), Review

Applicant that Lucknow Municipal Corporation is in the

process of opening of Ring Fence Account for Rs. 63.9q Cr.

for Solid a-rLd Liquid Waste Management with respect to

environment compensation of Rs. 10.0 Cr imposed by

Honble NcT order dated 13.02.2023 passed in OA No.

654/2022. The copy of the letter ddted 25,02.2023 ol

Municipal Corporation Lucknow is attached herewith and

ainexed as Annexure no.2,

3- It is further submitted that the Transfer Station located at

Bandha Road, Faizullaganj, Priydarshini Colony D,

Lucknow was inspected by oflicers of the Up poltution

Control Board on 11.05.2023 ard found that the transfer
oA no.6s4l2022 Priyaddshini cotony D, r€siden@ Weude Society V/s State ofuttd
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station is closed and being used only for parking of

Municipal Solid Waste Vehicles. The inspection report and

photographs of the Trallsfer station has been taken at the

time of inspection on dated 1 1.05.2023 are being attached

and annexed as Annexure no. 3 & 3a ,

The above report incompliance of Hon,ble NGT order

dated 13.02.2023 is filed on behalf of Up pollution Control

Board for kind consideration.

Lucknow: yourt Sincerelv
oatea,11f-o5-2!

(Dr.

Regional Oflicer,
U.P. Pollution Control Board

Lucklrow,

o

-oAno 
654/2022_Friyadtushini col.11y D, residen.c weltue Societj, V/s shte of Utlar
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[\ mhe)(.err< --3

Regional Officer
U.P, Pollution Control Board

Lucknow

Ihspection report of dumping site i.e. Bandha Road,
Ptiyadarshini Colony, Sector- D, Luckno.tr-

Faizzullaganj

dc/^
rqsl13

(Himanshoo Sonkai)

Sci. Asstt.

t-->

(Vinod Kumar)

Asstt. Env. Eng.

o

oA no. 6s4l2022 Priraddshini Colony D, residence \r/etfde sociery V/s Stare ot Utta

The Inspection of above site u/as carried out on dated l1-05-2023. At

the time of inspection it was found that the dumping site i.e. Bandha Road,

F^izz:1llagarr:, Priyadarshini Colony, Sector D, Lucknow has been closed.

The above site is used for only parking of Municipal Solid Waste Vehicles.

\d'"'
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aA no. 654/2A22 PtiS,adarchini Colony D, r€sidence Welfde Smiet\, V/s State of Utid

pbqtOsraph ra!!E! !!! rillllos"ecllqn T!4!SIE! Statiq! !!f tit" i"e. 111nrlhl
i.:lrxd. F*;-.-...'iiagani. P rii ridai-siiini Coloni'. Sec{o.- f), Luck[,J1r {rrr dated 11-05-
2023-

It drd{ti edory, Srctu 0,

tqdia,

^t9\1
7

140



3 Ly4)

Photograph-3 Photograph-4

Fhotograph-5 Photograph-6
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Photograph-7 Photoqraph-8
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